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SHRI 8. VIDUTHALA] VIRUMBI:
They should understand the feelings of
other rvegions also...(Interruptions)

THE DFPUTY CHAIRMAN:
sit down, Shankar Dayal
please sit down,

Please
Singhiji,

SHRI S, VIDUTHALAI VIRUMBI:
Not a naya paisa is being spent by the
Ceniral Government... (Inferruptions)

THE DEPUTY CHAIRMAN: You
can mention it at twelve o'clock.
Otherwise, you will not go on record.

SHRI S. VIDUTHALAI VIRUMBI:*

THE DEFUTY CHAIRMAN: Mr.
Virumbi, please sit down. The ques-
tions are tabled by you people, not by
me. So, it is in your intcrest fo ask
questions, The Ministers are here.
After twelve oclock we will discuss ab-
out it. [ am thankfuj to you for be-
ing quiet now,
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SHRI EDUARDO FALEIRO. Madam,
I have given all thege figures in  the
Annexure. The number of employees
is also mentioned in the main part of
the answer. So, that is the position.
But as far as the question is concerned,
we have discussed it in the House in
the course of this Session itself. It was
sajd that we could not even  commijs-
sion this project.

SHRI VIREN J. SHAH: Yo, could
have taken an immediate decision,

SHRI EDUARDO FALEIRO: it is
very difficult to decide as tc what is
to be done. If you take it in a simp-
listic manner, one would have said it
is purely an economic thing and  you
close it down. But then one has to
look at the f9abour, one has to look at
the needs of the region in.terms of ferti-
lisers. Ome has to explore all pos-
sibilities.

SHRI VIREN J. SHAH: If this could
not be commissioned, give pension to
labour and close it down.

" THE DEPUTY CHAIRMAN. Have I
identified you, please? You are a very
senjor Member.

SHRI EDUARDO FALEIRO: I we
take that view, which strikes at ~ least
mmymmd,ifmtmmyheart, that
it is a project that camnot be commis-
sioned. then the logical thing would be
to close it down and give pemsion to
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the jabour, Bug then, therc are other
broader 1mp11cat10ns One has tolook
at these things, viz. in terms of the
requirements of fertilizer of that area,
in terms of such a beautiful location
by the side of Haldia port having all
facilities.  So, it is difficult 10 take a
decision, And the decision can only
ke to explore all possibilities for hav-
ing 5 fertiliser plant there
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SHRI EDUARDO FALFIRO: He has
asked this question and I have given the
number herg saying so many employees
were employed, On this and on any
other point, if any further information
is required, I will give it to the hon.
Membe; immedijately aftor the Question
Hour if he can spare a few minutes and
drops in my room in Parliament House.
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i Questions 12

SHRI EDUARDD FALEIRO: No. As
on date there arz 1,547 employees in
position in Haldia, Since the iatro-
Juction of -he Voluntary Retirement
Scheme, 192 cmplovess have orted for
the ~ame till date and 250 employees
have been shifted out to other  units.
Now, as far as the question whether we
wid inwestighie and how this  project
faileq and fai'ed badly js concitned, we
will look into jt.
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TdE DEPUTY CHAIRMAN: Mr.
Katariaji, it is not a special mention.
It is 2 Question Hour, DPlease put the
cuestion,

3’

SHRI VIRENDRA KATARIA: I
wou'! like to know whether it is a
facy that thes: planis have  become

sick hecause many technclogies from
ran , couyntries have been  used  in
thesc plants.  This is one reason. The

second reason is that work culture has
gong so low that thesc planis have be-
cor~¢ sick, T would like to know from
th- WMinigster whether it Is correct. If
it is correct, what is the Government
> do to se- the things  right?
Thi- is part (a) of my supplementary.

foing

w7 TT B ..

THE DEPUTY CHAIRMAN: Please

sit Jown.  That is enough,

m gl oy afsy wET g o
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SHRI M. A. BABY: If the Prime

ster haa written 1o you that th#re
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[ 12 MAY 1994 ]

]
H
i
i
|

to Questions 14

THE DEPUTY CHAIRMAN: Yes, the
Prime M,mxst,e; has wr‘xttcn that thgr;
is a reason. That is why he has not
come, Other Ministers are here who are
competent enough to answer.  So, please
don’t inmsist upon the presence of the
Prime Minister. g Wi & AT

SHRI M. A, BABY: Has he taken your
permission?

THE DEPUTY CHIARMAN: Yes,
he has taken my permissica.

SHR1 EDUARDO FALEIRO: Madam
Deputy Chairman, both the reasons given
by thz honourable Member are among
the rcasons which have 1:d to the sick-
ress,  In fact, there are two  reasons
fa- =on commissioning of Ha'dia plant.
there was a nismatch  of
t:chao’ony, In fact, 13 crediis from
8 couniries were obtajned.  The  ap-
proach of our fertilizer industry in the
siazes was {n a manne; of speak-
12, thet, we were looking ai more to
the credi; first than (o i machinery
whether ihev could supply. Therefore.
the surveys were not go accurate as they
are today, We have leynt  owur g5’
sons todsy.,  Therefere. boih in the
contagg of a lot of technologies involved
and misma ch of technologie- ang lack
of chack on technology hefore importing
s another reasons.

N.omber one,

wetial g

Thea T omns; a'so odmit Lere with a
wreat deal of regret that indusirial rela-
tions haiv: not been so cand, The
work cu'ture has not bera the  best.
“These zre definjrely among the reasons.

Moew what we have doose is that we
have a'realy put this  before—as we
must—the  BIFR. The BIFR in
turn has appointed ICICI which IS an
organisation ro Jook. number one, whe-
ther revival was possible; and  number
two. if so, the, should gutmjp a plan
for revival, ’
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You have put your question. When
you frame a question, please everything
in a very comcise form. T wifl get
ithe amswer. If you put a lengthy ques-
tion, then, the time of the House will
Be taken away. Next time we will do

it. W
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SHRI EDUARDO FALEIRC: It is
true that both the HFC and the FCI
have not been functioning ever in ex-
pected capacity. The wutilisation in
their case has been around 25-30  per
cent and they have been really going
into financial difficulties from the very
beginning. Now both the companies
are before the BIFR., The BIFR, the
Government and the agencies involved
tave to take a comprehensive view of
he companies and not just of  the
-lants.

SHRI CHATURANAN MISHRA: My
aint is the Prime Minister has set up
a committee of Cabinet Members to
settle this issue and the BIFR is  sus-
pended for the time being. The Com-
mittee wili find a way out of the prob-
tem, Is that true? If j; is true, I
want to know from you whether it is
rime-bound.

SHRI EDUARDO FALEIRO: There is
a Committee constituted receatly under
the chairmanship of the Finance Minis-
ter. The Deputy Chairman of the
Planning Commijssion and also  the
Minister concerned are there,  They
will Jook not only into these companjes
but also into the whole public ~ sector,

1o -Quesiions 1§

wherever there is the problem of  sjck-
ness and things of that sort. But that
does not override the BIFR at all. The
BIFR continues with its own work-
(Interiuption) .

SHRI CHATURANAN MISHRA: -1

just want te know wheiher there isany
rime lmi¢ fixed.

SHRI EDUARDO FALEIRO: It has
to be fixed by the BIFR,

SHRI EDUARDO FALEIRQ: We are
taking and we will take al] the stepsto
revive, if possible, these  companijes.
That is why time is taken. We could
have closed down these companies also.
But we want these companies to comti-
ue. We want to do whatever revamp-
ing could be done to them as fertiliser
companijes. We are working on that.
Bug it is not an easy thing to do. We
have to take the workers intc confidence;
we have to take the officers into confid-
ence: We have to take the officers into
oonfidence; we have to take the banks
into confidence; we have also to take the
differen State Governments involved into
confidence. We have to reach an agree-
ment and that agreement has not been
visible,

=]

SHRI DIPANKAR MUKHERJEE:
Madam, let us first put the gecard
straight.  Haldia is not only a fertili-
ser plant. It is a fertiliser and chemi-
cal complex. Only some small figures
are given. About 41,000 tonnes of fer-
tilisers and 17,000 tonnes of chemirals
were produced in this factory.
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My question to the hon. Minister is
whether he is aware that abour eight
Committees were formed since 1986 to
fing out the real causes and how to
recommission the plant. I repeat it
In 1986, it was closed dowp so  that
it could be recommissioned without any
problem. Eighth Committees were form-
ed; one Committee per year or, perhaps,
mare than that, An apple a day makes
4 man healthy, but a Committee a year
.ould not make Haldia healthy. 1Is it

a fact thag in July 1989, the  Cabinet
had approved, in principle, the  recom-

missioning of the Haldia plant, as per
the report of the German  consultants
Udey, with 3 Rs. 123 crore investment,
for producing  nitro-phosphates  with
imported ammonia and phosporic acid?
If so, what happened to that proposal?

SHRI EDUARDO FALEIRO; Several
Committees have been' appointed. I do
not have their exact number with me.
I do not have the details of the propo-
salg of the consultants.

THE DEPUTY CHAIRMAN: Give
themn to hjm,

SHRI EDUARDO FALEIRO. 1  can
give the hon. Member all the details on
this matter. It is not just a matter of
answering a question in  Parliament.
(Interruption) .

SHRI MD. SALIM: You should have

come prepared. It is , specific ques-
tion.

SHR]I EDUARDO FALEIDO: I will
reply to  everything (Interrup-
zions). 1 have just today fixed  a
meeting with Dr. Biplab Dasgupta which
is to be after the Question Hour today
on this issue. I want to go into afl the
facts,  There js the interest of  the
Government. It ig not just giving
some reply to a question in Parliament,
It is a matter of finding a solution to
the problem. Therefore, any Member is
welcome to have discussion. The point in.
volved is that Udey gave a report. Now,
the report involved a substantial amount
of money. I am unsble to confinti-ithe
exact amount because I doxy huve.the
ditails. But ¥ remember that it did jnvolve

[ 12 MAY 1994 ]

10 Questions 18

a substantial techmological upgradation.
It wag not jn our view a long term
solution and the main thing is that the
price of fertilizer which we produce, the
retention price, would be substantially
above the norm, and, thereiore, for every
tonne of fertilizer produced, some 10ss
would be incurreq though the purpose
of this company is that this should make
profit or at least should meet the coOst,
but on every tonne of fertilizer produced,
loss would be made. Therefore, that
proposal was not accepted. As I have
said earlier, immediately aiter the Ques-
tion Hour today. I can go into this gues-
tion jn great detail in my room.
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“Meanwhile, as per the recently
amended Sick Industrial Companies
(Special Provision) Act, 1985, the Com
pany the Hindustan Fertilizer Corpor:
tiqn Limited, has made a reference Lo
the Board for Industial and Financial
Reconstruction (BIFR) in regard to its
furture operations. (Interruptions)

THE DEPUTY CHAIRMAN: Mr.
Dave, you should not read out any
praper. (Interruptions) Please don’t read
oug papers during the Question Hour.
You put your question. The Minijstet
must be knowing it. T won’t allow it,
(Interruption).

SHRI ANANTRAY DEVSHANKER
DAVE. The BIFR in their first meeting
on 12th November, 1992 have declared
HFC as 3 sick company, ¢Interruptions)*

THE DEPUTY CHAIRMAN: I is
oot going on record.

SHRI ANANTRAY DEVSHANKER
DAVE:#*

THE DEPUTY CHAIRMAN: You
should not read out amy papers. (Inter~
ruptions) -

*Not recorded,
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SHRI EDUARDO FALEIRC: I have
already mcationed that the ICICI has to
work for the revival of the project. We
will suppory this with our suggestions
and in every possible mapcer. We wiil
follow ail these instructions and direc-
tions of the BIFR to see that viable pro-
jects come up in that region.
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